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12.20 hrs.

PAPERS LAID ON THE TABLE

Reuieu? on and Annual Report of the 
Smith Stanittreet Pharmacenticals 
Limited  ̂ Calcutta for the year 1979-80.

THE MINISTER OF POTHOLEUM, 
CHEMICALS a n d  FERTILIZER 
(SHRI P. C. SETHI): I beg to lay
On the Table a copy each of the follow­
ing papers (Hindi and English ver­
sions) under sub-section (1) of 
section 619A of the Companies Act, 
1956; —

(1) Review by the Government on 
the working of the Smith Stanistreet 
Pharmaceuticals Limited, Calcutta, 
for the year 1979-80.

(2) Annual Report of the Smitii 
Slanistreet Pharmaceuticals Limit­
ed, Calcutta for the year 1979-80 
along with the Audited Accounts 
and the comments of the Comptrol­
ler and Auditor General thereon.
[Placed in Librflry, See No. LT- 
2854/81].

ficDieic on and Annual Report of the 
Delhi Urban Art Commission^ New 

DeJhi for the year 1980-81

n?HE MINISTER OF PARLIAMEN­
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): I beg to lay on the TaTsle:

(1) A copy of the Annual Report 
(Hindi and English versions) of the 
Delhi Urban Art Commission, New 
Delhi, for the year 1980-81̂  under 
section l9 of the Delhi Urban Art

, Commission Act, 1973.

(2) A copy Of the Review (Hindi 
and English versions) by the Gov­
ernment on the working of the Delhi 
Urban Art Commission, New Delhi, 
for the year 1980.81.

Stattment corbectinc the informa-
■nON IN REPLY TO A SnFPIXMEHTAJTr ON 
StABitED Question No. 312 on the 7 t h  

Septembeh, 1981

THE MINISTER OF AGRICULTURE 
AND RUAL RECONSTRUCTION AND 
IRRIGATION AND CIVIL SUPPLIES 
(RAO BIRENDRA SINGH)r I beg 
to lay on the Table a statement 
(Hindi and English versions) coixect- 
ing the information given by him on 
the 7th September, I98i in reply to a 
Supplementary by Shri Ram Lai R'ahi 
on Starred Question No. 312 regarding 
production of groundnut. [Placed in 
Lfbrary. See No. LT-2856/8IJ.

Stat«rnent

In reply to Lok Sabha Starred 
Question No. 312 for 7-9-1981, Minister 
(A,RR & I & CS) inadvertently read 
out the yield rates of sesamum instead 
Of groundnut for the States of Uttar 
Pradesh, Gujarat, Orissa and Tamil 
Nadu. The State-wise yield rates of 
groundnut for the year 1980-81 are as 
under: —

State-uHu yitld rates nf Cronnthtt for 1980-81
(Provisional)

[Placed in Library. 
2855/81],

See No. LT-

S. No. Stale Avrrage 
yield prr 
hectare 
(in Kgs)

1. Andhra Pradesh . . 633

2. Gujarat . . . . 705

3 . Karnataka . . . 597

4 . Madh>'a Pradeih; . . 606

5 . Mah^asbtra . ■ . 644

6. Orissa . . . . 1278

7 . Punjab , . . . 17? 7

8. Rajasthan . • . 429

9. Tamil Nadu . . . 811

10- Uttar Pradesh . . . 680

11. All India . . . 711
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Rerieu! on and Annual Report of 
the T'ool Room and draining Centre, 
Delhi /or the years 1976-77, 1977-78, 
1978-79 and 1979-80 and statement 

for delay

THE MINISTEK OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHAN ANA): I 
beg to lay on the Table;

<1) A copy of the Annual Report 
(Hindi and English versions) of the 
Tool Room and Training Centre, 
Delhi, for the year 1976-77 along 
with Audited Accounfts;

(2) A copy of the Annual Report 
(Hindi and English versions) of the

, Tool Room and Training Centre, 
Delhi, for the year 1977-78 along 
with Audited Accounts.

(3) A copy of the Annual Report 
(Hindi and English versions) of the

' Tool Room and Training Centre, 
Delhi, for the year 1978-79 along 
with Audited Accounts.

(4) A  copy of the Annual Report 
(Hindi and English versions) of the 
Tool Room and Training Centre, 
Delhi, for the year 1979-80 along 
with Audited Accounts.

(5) A copy of the Review (Hindi
and English versions) by /the Gov­
ernment on the working of the Tool 
Room and Training Centre, Delhi 
for the years 1976-77. 1977-78,
1978-79 and 1979-80.

(6) A statement (Hindi and Eng­
lish versions) showing reasons for 
delay in laying the papers mention­
ed at (1) to (5) above.
^Placed in Library. See No. LT— 

2857/81]

Hevietr on and Annual Reports of 
£ngineertnp Export Prornottoii Coun> 
cil, Calculia for the year 1979-80 ond 
Central Cottage Industries Corpora­
tion of India Limited, New Delhi fur 
the year 1978-79 and statements for 
delay.

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI KHURSHEED ALAM KHAN); 
I beg to lay on the Table:—

(1) (i) A copy of the Annual 
Report (Hindi and English ver­
sions) of the Engineering Export 
Promotion Council, Calcutta, for 
the year 1979-80 together with Au­
dited Accounts,

(ii) A copy of the Review 
(Hindi and English versions) by 

the Government on the working 
of the Engineering Export Pro­
motion Council, Calcutita, for the 
year 1979-80.

(2) A statement (Hindi and Eng­
lish versions) showing rea*sons for 
delay in laying the documents men­
tioned at (1) above.

'Placed in Library, 
2858/81]

See No. LT—

(3) A copy each of the following 
papers (Hindi and English versions) 

under sub-section (1) of section 
619A of the Companies AcJt, 1956: —

(i) Review by the Govern­
ment on the working of the Cen­
tral Cottage Industries Corpora­
tion of India Limited, New Delhi, 
for the year 1978-79.

(ii) Annual Report of the 
Central Cottages Industries, Cor­
poration of India Limited, New 
Delhi, for the year 1978-79 along 
with Audited Accounts and the 
comments ofithe Comptroller and 
Auditor General thereon.
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(4) A statement (Hindi and Eng- 
liBh versions) showing reasons for 
delay in laying the papers mention­
ed at above.

[Ploced in Library. See No. LT— 
2859/813

Statement correctinf th-e reply given 
to Vnttarred Quiestion No. 3538 on 

9th September, 1981

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): I 
l3eg to lay on the Table a statement 
(Hindi and English versions) correct­
ing the reply given on the 9th Sep­
tember, 1981 to Unstarred Question 
No. 3538 by Shri Ram Singh Yadav, 
M.P, regarding undertrials in jails.

[Placed in Library, See No. LT— 
2860/81].

Statement

In answer to Unstarred Question 
JMo. 3538 answered on the 9th Septem­
ber, 1981, (the number of undertrials 
who have been in jails for a period 
longer than the period of maximum 
punishment that could have been 
awarded to them in case of their con­
viction in respect of West Bengal, as 
intimated by (the Government of that 
State, was shown as THREE (3). The 
State Government have now informed 
that this may be treated as ‘NTL’ ins­
tead of three as reported earlier. The 
figure of THREE’ which was given 
in the above answer be substituted 
by the word OTL’.

Notification under Indian Telegraph 
. Act

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI VIJAY N. PATIL): On behalf 

o f Shri Kartik Oraon, I beg to lay 
on the Table a copy of Notification

No. 443 (E) (Hindi and English ver­
sions) published in Gazette of India 
dated the 20th July, 1981 containing 
corrigenda to Notification No GSR 178 
published in Gazette of India dated 
the 3rd February, 1979, under sub­
section (5) of section 7 of the Indian 
Telegraph Act, 1885. [Placed in Li­
brary, See No. LT—2861/81.]

Statement correcting thg reply given 
to Vnttarred Question No, 8982 on 

28th April, 1981

THE MINISTER OF STATE IN 
THE B4INISTRY OF LABOUR 
(SHRIMATI RAM DULARI SINHA): 
On behalf of Shri Dalbir Singh, I 
beg to lay on the Table a statement 
(Hindi and English versions) (i) cor. 
recting the reply given on the 28th 
April, 1981 to Unstarred Question No. 
8982 by Shri Uttam Rathod, M.P. re­
garding non-dilution of foreign equity 
by Mjs. Pfizer and (ii) giving reasons 
for delay in correcting the reply,

[Plactd in Library. See No. LT— 
2862/81].

Statement

I invite attention of the House to 
reply given 'to Unstarred Question No. 
8982 in this House on 28-4-1981. In 
reply to part (d) and (e) 
at page 3 in the original 
reply, particulars of 10 formu­
lation items in which there is excess 
roduction by M|s. Pfizer have been 
given. Out of the six formulations, 
one formulation, viz., “Fenocinsulfa 
tablets” appearing against item (iv) 
may be replaced by the word “ Dia- 
benese tablets". This error was de­
fected on further scrutiny] examina­
tion of excess production of formula­
tions by Mjs Pfizer, after giving reply 
to the above mentioned Unstarred 
Question. The error committed in 
the reply is regretted.

I, therefore, crave the indulgence 
of the House to the extent mentioned 
above.
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Review on and Annual Report of the 
Cenrml Fisheries CoTXJration Limit­
ed, Howrah /or the year 1976-77 and 
statement for delay.

THE MINISTER OF AGRICUL­
TURE AND RURAL RECONSTRUC­
TION AND IRRIGATION AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH): On behalf of Shri R. V. 
SWAMINATHAN: I beg to lay on the 
Table:

(1) A copy each of the follow­
ing papers (Hindi and English ver­
sions) under sub-section (1) of sec­
tion 619A of the Companies Act, 
1956: —

(i) Review by the Government 
on the working of the Central 
Fisheries Corporation Limited, 
Howrah, for the year 1976-77.

(ii) Annual Report of the Cen­
tral Fisheries Corporation Limit­
ed, Howrah, for the year 1976-77 
along with the Audited Accounts 
and the comments of the Comp­
troller and Auditor General there­
on.

(2) A statement (Hindi and 
English versions) showing reasons 
for delay in laying the papers men­
tioned at (1) above.
[Placed Library. See No. LT— 

2863/81].
Annual Report of the Central Vigi­
lance Commission for the period from 
1-1-1980 to 31-12-1980, thirtieth Re­
port of the U.P.S.C. for the period 
from 1-4-1979 to 31-3-1980 and 
Memorandum explaining reasons for 
non-acceptance of comTnission’s 
advice,

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 

,AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 
P. VENKATASUBBAIAH): I beg to 
lay on the Table r—

(1) (i) A copy of the Annual Re­
port (Hindi and English versions)

2033 LS— 10

of the Central Vigilance Commis­
sion for the period from 1st Janu- 
arj% 1980 to 31st December, 1980.

(ii) A copy of the Memorandum 
(Hindi and English versions) ex­
plaining the reasons for non-accep­
tance by Government of the Com­
mission’s advice in certain cases 
mentioned in the above Report.
[Placed in Library. See No. LT— 

2864/81], ^

(2) A copy each of the follow­
ing papers tHinoi and English ver­
sions) under article 323(1) of the 
Constitution: —

(i) Thirtieth Report of the 
Union Public Service Commission 
for the period 1st April, 1979 to 
31st March, 1980.

(ii) Memorandum explaining 
the reasons for non-acceptance by 
Government of the Commission’s 
advice in certain cases referred to 
in the above Report.

[Placed in Library. See No. LT— 
2865/81].
Review on ond Annual Report of the 
General Insurance Corporation of 
India, Borjibay for the year ended 31st 
December, 1980; Notifications under 
Delhi Sales Tax Act, 1975; Notifica­
tions under Central Excise Rules, 
1944; Notifications under Customs Act, 
1962; Reports under Banking Compa~ 
nies (Acquisition and Transfer of 
Undertakings) Act, 1970; Reports un­
der Banking Companies (Acquisition 
and Transfer of Undertakings) Act,
1980 etc. etc.

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT); I beg to lay 
On the Table—

(1) A copy each of the following 
papers (Hindi and English ver­
sions) under sub-section (1) of sec­
tion 619A of the Companies Act, 
1956:— '

(i) A statement regarding Re­
view by the Government on the
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working of the General Insurance 
Corporation of India, Bombay, for 
the year ended 31st December,
1980.

(ii) Annual Report of the Gene­
ral Insurance Corporation of 
India, Bombay, for the year ended 
31st December, 1980 along with 
the Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon.

[Placed tti Librari/. See No. LT— 
2866/ 813.

(2) A copy of the Delhi Sales 
Tax (Fourth Amendment) Rules,
1981 (Hindi and English versionsj" 
published in Notification No, 
F.4 (29)/81-Fin, (G) in Delhi Ga­
zette dated the 20th August, 1981, 
under section 72 of the Delhi Sales 
Tax Act, 1975.

[Placed in Library. See No. LT- 
2867/81].

(3) A copy each of the following 
Notifications (Hindi and English 
versions) issued under the Central 
Excise Rules, 1944: —

(i) G.S.R. 513(E) published in 
Gazette of India dated the Hth 
September, 1981 together with 
an explanatory memorandum 
making certain amendment to 
Notification No. 55/79-CE dated 
the 1st March, 1979.

(ii) G.S.R. 514(E) published in 
Gazette of India dated the 14th 
September, 1981 together with an 
explanatory note extending bene­
fit of exemption of excise duty 
to lead unwrought if manufac­
tured from lead* ash. lead slag 
and lead residues also.

[Placed in Library, See No. LT— 
2868/81J. _

(4) A copy each of the following 
Notifltations (Hindi an̂ j English

versions) under section 159 of the 
Customs Act, 1962: —

(i) G.S.R, 512(E) published in 
Gazette of India dated the 10th 
September, 1981 together with an 
explanatory memorandum re­
garding revised rate of exchange 
for conversion of Russian Rouble 
into Indian currency or vice-versa 
in supersession of Notification 
No. 112-Customs dated the 21st 
April, 1981.

(ii) G.S.H. 833 published in Ga­
zette of India dated the 12th 
September, 1981 together with an 
explanatory memorandum making 
certain amendment to Notifica- ■< 
lion No. 132-Cust(»ns dated the 
2nd July, 1980 so as to add one 
more product of Nepalese origin 
found to qualify for preferential 
entry into India under the Indo- 
Nepal Treaty of Trade, 1978.

[Placed in Library. See No. LT— 
2869/81].

(5) A copy each of th« following 
Reports (Hindi and English ver­
sions) under sub-section (8) of sec­
tion 10 of the Banking CiJompanies 
(Acquisition and Transfer of Un- 
dertakigs) Act, 1970: —

(i) Report on the working and ^ 
activities of the Central Bank of 
India for ^he year ended the 31st 
December, 1980 along wiUa the 
Accounts and the Auditors Report 
thereon.

(ii) Report on the working and 
activities of the Bank of India for 
the year end“ed the 31st Decem­
ber, 1980 along with the Accounts 
and the Auditor’s Report thereon.

(iii) Report on the working and 
activities of the Punjab National 
Bank for,the year ^ded  the 31st ^ 
December, 1980 along with the 
Accounts and the Auditor’s Report 
thereon.

(iv) Report on the working and 
activities of the Bank of Baroda
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for the year ended the 31st Dec­
ember, 1980 along with the Ac­
counts and Auditor’s Report there­
on-
(v) Report on the working and 
activities of the United Commer­
cial Bank for the year ended the 
31st December, 1980 along with tiie 
Accounts and the Auditor’s Re­
port thereon.

(vi) Report on the working 
and activities of the Canara Bank 
loT the year ended the 81st Dec­
ember, 1980 along with the Ac­
counts and the Auditor’s Report 
thereon.

(vii) Report on the working 
end activities of the United Bank 
of India for the year ended the 
31st December, 1980 along with 
the Accounts and Auditor's Re­
port thereon.

(viii) Report on the working 
and activities of the Dena Bank 
for t̂he year ended the 31st Dec­
ember, 1980 along with the Ac­
counts and the Auditor’s Report 
thereon.

(ix) Report on 'the working 
and activities of the Syndicate 
Bank for the year ended the 31st 
December, 1980 along with the 
Accounts and the Auditor’s Re­
port thereon.

(x) Import on the working and 
activities of the Union Bank of 
India for the year ended the 31st 
December, 1980 along with the 
Accounts and the Auditor's Re­
port thereon.

(xi) Report on the working and 
activities of the Allahabad Bank 
for the year ended the 31st Dec­
ember, 1980 along with the Ac­
counts and the Auditor’s 'Report 
thereon.

(xii) Rep«rt on the working 
and activities of the Indian Bank 
for the year ended the 31st Dec­
ember, 1980 alongwith the Ac­
counts and the Auditor's Report 
thereon.

(xiii) Report on the working 
and activities of the Bank ot 
Maharashtra fop the year ended 
the 31st December, 1980 along 
with the Accounts and the Audi­
tor's Report thereon.

(xiv) Report on the working 
and activities of the Indian Over­
seas bank for the year ended th« 
31st December, 1980 along with 
the Accounts and the Auditor'# 
Report thereon.

[Placed tn LibT'ary. Seie No. LT— 
2870/81].

(6) A copy each of the following 
Reports @ (Hindi and English ver­
sions) under sub-section (8) of 

section 10 of the Banking Compa­
nies (Acquisition and Transfer oi 
Undertakings) Act, 1980; —

(i) Report on the working and 
activities of the Andhra Bank for 
the year ended the 31st December, 
1980 along with the Accounts and 
the Auditor’s Report thereon.

(ii) Report on the working 
and activities of the Corporation 
Bank for the year ended the 31st 
December, 1980 along with the 
Accounts and the Auditor^s Report 
thereon.

(iii) Report on the working and 
activities of the New Bank of 
India for the year ended the 31si 
December, 1980 along with the 
Accounts and the Auditor’s Re­
port thereon.

(iv) Report on the working and 
activities of the' Oriental Bank of

©Annual Reports contain tw^ Profit 
1st January, 1980 to 15 April, 1980 
other for the period 16th April, 1980 
lisation period).

and Loss Accounts viz. for the period 
(pre-nationalisation period) and an- 

to 31st December, 1980 (post-nationa-
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Commerce for the year ended the 
31gt December, 1980 along with 
the Accounts and the Auditor’s 
Report thereon.

(v) Report on the working and 
activities of the Punjab and Sind 
Bank for the year ended the 31st 
December, 1980 along with the 
Accounts and the Auditor’s Re­
port thereon.

(vi) Report o<n the working 
and activities of the Vijaya Bank 
for the year ended the Ŝ lst 
December, 1980 along with the 
Accounts and the Auditor's 
Report thereon. [Placed in Lib­
rary. See No. LT—2871/81],

(7) A  copy each of the following 
Reports (Hindi and English var- 
fiions): —

(i) Report of the Kanpur 
Kshetriya Gramin Bank, Kanpur 
(U.P.) for the year ended the 
3lst December, 1980 along with 
the Accounts and the Auditor’s 
Report thereon.

(ii) Report of the Jaipur 
Nagaur Aanchalik Gramin Bank, 
Jaipur (Rajasthan) for the year 
ended the 31st December, 1&80 
along with the Accounts and the 
Auditor’s Report thereon.

(lii) Report of the Gorakhpur 
Kshetriya Gramin Bank, Gorakh­
pur (U.P.) for the year ended 
the 31st December, 1980 along 
with the Accounts and the Audi­
tor’s Report thereon.

(iv) Report of the Gaur Gra- 
min Bank, Malda (West Bengal) 
^or the year ended the 31st 
December, 1980 along with the 
Accounts and the Auditor’s Re­
port thereon.

(v) Report of the Prathama 
Bank, Moradabad (U.P.) for he 
year ended the 31st December, 
1980 along with the Accounts and 
the Auditor’s Report thereon.

(vl) Report of the Bhojpur . 
Rohtas Gramin Bank, Arrah 
(Bihar) for the year ended the 
31st Etecember, 1980 along with 
the Accounts and the Auditor’s 
Report thereon.

(vii) Report of the Samyukt 
Kshetriya Gramin Bank, Azam- 
garh (U.P.) for* the year ended 
the 31st December, 1980 along 
with he Accounts and the Audi­
tor’s Report thereon.

(viii) Report of the Klshetriya
Gramin Bank, Hoshangabad 
(Madhya Pradesh) for th^ year 
ended the 31st December, 1980 <
along with the Accounts and the 
Auditor’s Report thereon.

(ix) Report of the Tungabha- 
dra Gramin Bank. Bellary (Kar­
nataka) for the year ended the 
31st December, 1980 alongwith 
the Accounts and the Auditor’s 
Report thereon.

(x) Repor of the Pun* Gramya 
Bank, Pipli (Orissa) for the year 
ended the 31st December, 1980 
along with the Accounts and the 
Auditor’s Report thereon.

(xi) Report of the Jaoimu Rural 
Bank, Jammu (J & K) for the 
year ended the 31st December,
1980 along with the Accounts and 
the Auditor’s Report thereon.

(xii) Report of the Champaran 
Kshetriya Gramin Bank, Moti- 
hari (Bihar) for the year ended 
the 31st December, 1980 along 
with the Accounts and the Audi­
tor’s Report thereon.

(xiii) Report of the Sravasthi 
Gramin Bank, Behraich (U.P.) 
for the year ended the 31st 
December, 1980 along with the V- 
Accounts and the Auditor’s re­
port thereon.

(xiv) Report of the Gurgaon 
Gramin Bank, Gurgaon (Har­
yana) for the year ende^ the 31st 
December, 1980 along with the
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Accounts the Auditor's Re­
port thereon,
(xv) Report of the Rae Bareli 
Kshetriya Gramin Bank, Rae 
Bareli (U.P.) for the year 
ended the 31st December, 
1980 along with the Accounts and 
the Auditor’s Report thereon.

(xvi) Report of the I>irukhabad 
Gramin Bank, Farukhabad 
<U.P.) for the year ended the 
31st December, 1980 alongwith 
the Accounts and the Auditor’s 
Report thereon.

(xvii) Report of the Mallabh- 
ami Gramin Bank, Bankura 
(West Bengal) for the year 
ended the 31st December, 1980 
along with the Accounts ®nd the 
Auditor’s Report thereon.

(xviii) Report o  ̂ the Bolangir 
Aanchalik Gramya Bank, Bolan­
gir (Orissa) for the year ended 
the ^Ist December, 1980 along 
with the Accounts and ithe AudL 
tor’s Report thereon.

(xix) Report of the Nagarjuna 
Grameena Bank, Khammam 
(Andhra Pradesh) for the year 
ended the 31st December, 1980 
along with the Accounts and the 
Auditor’s Report thereon.

Cxx) Report of the Pragjyotish 
Gaonlia Bank, Nalbari (Assam) 
far the year ended the 31st 
Decembr, 1980 alongwith the Ac­
counts anjj the Auditor’s Report 
ihereon.

(xxi) Report of the Rayala- 
seema Grameena Bank, Cudda- 
pak (Andhra Pradesh) for the 
year ended th  ̂ 31st December, 
1980 along with the Accounts and 
the Auditor’s Report thereon.

(xxii) Report of the Mayura- 
"kshi Gramin BanlC Suri (Distt. 
Bh-bhum) West Bengal) for the 
year ended the 31st December, 
1981} along with the Accounts 
and Auditor’s Report thereon,
(xxiii) Report of the Malaprobha 
Grameena Bank, Dharwar (Kar­
nataka) for the year ended the

31st December. 1980 along witn 
the Accounts and the Auditor’s 
Report thereon.

(xxiv) Report of the Manidbhar 
Kshetriya Gramin Bank, Churu 
(Rajasthan) lor the year ended 
th* 31st December, 1980 along 
with the Accounts and the Audi­
tor’s Report thereon,

(xxv) Report of the Marwar Gra­
min Bank, Pali (Rajasthan) for 
the year ended the 31st December, 
1980 along with the Accounts and 
the Auditor's Report thereon.

(xxvi) Report of the Bhagirath. 
Gramin Bank, Sitapur (U.P.) for 
the year ended the 31st December, 
1980 along with the Accounts and 
the Auditors Report thereon.

(xxvii) Report of the Sri Visakha 
Grameena Bank, Srikakulam 
(Audhra Pradesh) for the year- 
ended the 31st December, 1980 
along with the Accounts and the 
Auditors Report thereon.

(xxviii) Report of the Cauvety Gra 
meena Bank  ̂ Mysore (Karna­
taka) for the year ended the 31st 
December, 1980 along with the 
Accounts and the Auditor’s Re­
port thereon.

(xxix) Report of the Shekhawati 
Gramin Bank, Sikar (Rajasthan) 
for the year ended the 31st Decem­
ber, 1980 along with the Accounts 
and the Auditor’s Report thereon.

(xxx) Report of the Cuttack Gra­
mya Bank, Cuttack (Orissa) for 
the year ended the 31st Decem­
ber̂  1980 along with the Accounts 
and the Auditor s Report thereon.

(xxxi) Report of the Bilaspur 
Rajpur Kshetriya Gramin Bank, 
Bilaspur (Madhya Pradesh) for
the year pndpri th® .Slst Decern- 
ber, I960 along with the Accounts 
and the Auditor’s Report thereon.

(xxxii) Report of the Magadh Gra­
min Bank, Gaya (Bihar) for the 
year ended the 31st December, 
1980 along with the Accounts and 
the Auditor’s Report thereoru



S99 Papers SEPTEUBER 18, 1981 Papert laid 300

(xxxlii) Report of the Koraput Pati- 
chbati Gramya Bank, Jeypore 
(Oriisa) for the year ended Ihe 
31st December, 1980 alon^ with 
the Accounts and the Auditor’s 
Report thereon.

(xxxlv) Report of the South Mala­
bar Gramin Bank, Malapuram 
(Kerala) for the year ended the 
31st December, 1980 along with 
the Accounts and the Auditor's 
Report thereon.

(xxxv) Report of the North Mala­
bar ‘Gramin Bank, Cannanora 
(Kerala) for the year ended the 
31st December, 1980 along with 
the Accounts and the Auditor's 
Report thereon.

(xxxvi) Report of the Rewa Sidhl 
Gramin Bank Rewa (Madhya 
Pradesh) for the year ended the 
the Accounts and the Auditor's 
the 31st December, 1980 along 
Report thereon.

(xxxvii) Report of the Tripura Gra­
min Bank, Agartala (Tripura) for 
the year ended the 31st Decem­
ber, 1980 along with the Accounts 
and the Auditor’s Report thereon.

(xxxviii) Report of the Kosi Khse- 
trlya Gramin Bank, Pumea 
(Bihar) for the year ended the 
31st December, 1980 along with the 
Accounts and the Auditor’s Report 
thereon.

(xxxix) Report of he Himachal 
Gramin Bank, Mandi (Himachal 

Pradesh) for the year ended the 
31st December^ 1980 along with 
the Accounts and the Auditor’s 
Report thereon.

(xl) Report of the BalUa Kshe- 
triya Gramin Bank, BaUia (UP.) 
*or the yc'Ar endeCt 31st 
ber, 1980 along with the Accounts 
and the Auditor’s Report thereon.

(xli) Report of ttie DurgRaj- 
handgaon Gramin Bank, Rai- 
handgaon (M.P.) for the year 
ended the 31sft December, 1980

along with the Accounts ^ id  the 
Auditor's Report thereon,

(xlli) Report of the Uttar Banga 
Kshetriya Gramin Bank, Cooch 
Behar (West Bengal) for the year 
ended the Slat December, 19^ 
along with the Accounts and the 
Auditor's Report thereon.

(xlili) Report of the Pandyan Gra­
m in  Bank  ̂ Sattur (Tamil Nadu) 
for the year ended the 3lst Decem­
ber, 1980 along with the Acco­
unts and the Auditor's Report 
thereon.

(xliv) Report of the Vai^iali 
Kshetriya Gramin Bank, MuzafTa- 
pur (Bihar) for the year ended 
the 31st December, 1980 along 
with the Accounts and the Audi­
tor s Report thereon.
(xlv) Report of tthe Monghyr 
Kshetriya Gramin Bank, Mong­
hyr (Bihar) for the year ended 
the 31st December, 1980 along with 
the Accounts and the Auditor’s 
Report thereon.

(xlvi) Report of the Bundelkhand 
KIshetriya Gramin Bank, Tikam- 
garh (Madhya Pradesh) for the 
year ended the 31st December^ 
1980 along with ^ ê Accounts and 
the Auditor's Report thereon.

(xlvii) Report of the Santhal Par- 
ganas Gramin Bank, Dumka 
(Bihar) for the year ended the 
31st December, 1980 along with 
the Accounts and the Auditor's 
Report thereon.

(xlviii) Report of the Samasffpur 
Kshetriya Gramin Bank, Samasti- 
pur (Bihar) for the year ended 

the 31st December, 1980 along 
with the Accounts and the Audi­
tor’s Report thereon.

(xlix)* Report of the Krishna Gra- 
mseena Bank, 'Gulbarga (Karnata­
ka) for the year ended the 31st 
December, 1980 along with the 
Accounts and the Auditor’s Report 
thereon.
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(1) Report of the Rutch Gra- 
min Bank, Bbuj (Gujarat) for 
tbe year ended the 31st E>ecem~ 
her, 1980 aloog with the Accounts 
and the Auditor's thereon.

(li) Report ot the Jamnagar 
Gramin Bank Jamnagar (Guja­
rat) for the year ended the 31st 
December  ̂ 1980 along with the 
Accounts and ftie Auditors Report 
thereon.

(lii) Report of the Madhubani 
Kshetriya Gramin Bank, Madhu­
bani (Bihar) for the year ended 
the 3lst December, 1980 along 
with the Accounts and the Audi­
tor’s Report thereon.

(lili) Report of the Nalanda 
Gramin Bank, Biharshariff (Bi­
har) for the year ended the 31st 
December, 1980 along with the 
Accounts and the Auditor's Re­
port thereon.

(liv) Report of the Singhbhum 
Kshetriya Gramin Bank, Chaibasa 
(Bihar) for the year ended the 
31st December, 1980 along wi*̂ h 
the Accounts and the Auditor's 
Report thereon.

(Iv) Report of the Sharda Gra­
min Bank, Satna (Madhya Pra­
desh) for the year ended the 31st 
December  ̂ 1980 along with (he 
Accounts and the Auditor’s Ro 
port thereon,

(Ivl) Report of the Eliaquai 
Dehati Bank, Srinagar (Jammu 
and Kashmir) fop the year end­
ed the 31st December, 1980 along 
with the Accounts and the Audi­
tor’s Report thereon.

(Ivii) Report of the Surguja 
Kshetriya Gramin Bank, Ambika- 
pur (Madhya Pradesh) for the 
year ended the 31st December, 
1980 along with the Accounts and 
the Auditor's Report thereon.

(iviii) Report of the Sree An- 
antha Grameena Bank Ananta- 
pur (Andhra Pradesh) for the 
year ended (the 31st December,

1980 along with the Accounts and 
the Auditor's Report thereon.

(lix) Report of the Bastar Ks­
hetriya Gramin Bank, Jagdalpur 
(Madhya Praaesh) for the year 
ended the 31st December, 1980 
along with the Accounts and the 
Auditor's Report thereon.

(Ix) Report of the Palamau 
Kshetriya Gramin Bank, Dalton- 
ganj (Bihar) for the year ended 
the 31st December, 1980 along 
with the Accounts and the Audi­
tor's Report thereon.

(Ixi) Report of the Kisan Gra­
min Bank, Budaun (IJ.P.) for the 
year ended the 31st December, 
1980 along with the Accounts and 
the Auditor’s Report thereon. >

(Ixii) Report of the Kalahandl 
Anchalika Gramya Bank, Bhawa- 
nipatna (Orissa) for the year 
ended the 31st December, 1980 
along with the Accounts and the 
Auditor s Report thereon.

(Ixiii) Report of the Jhabua- 
Dhar Kshetriya Gramin Bank, 
Jhabua fM.P.) for the year end­
ed the 31st December, 1980 along 
with the Accounts and the Audi­
tor's Report (thereon.

(Lxiv) Report of the Ranchi 
Kshetriya Gramin Bank, Ranchi 
(Bihar) lor the year ended the 
31st December, 1980 along with 
the Accounts and the Auditor's 
Rei>ort thereon.

(Ixv) Report of the Baitarani 
Gramya Bank, Baripada (Orissa) 
for the year enoed the 31st De­
cember, 1980 along with the Ac­
counts and the Auditor's Report 
thereon*

(Ixvi) Report of the Balasore 
Gramya Bank, Balasore (Orissa)

for the year ended the 31st De-
• camber, 1980 along with the Ac­

counts and the Auditor’s Report
thereon.

(Ixvii) Report of the Allahabad 
Kshetriya Gamin Bank  ̂ Allaha­
bad (U.P.)' for the year ended.
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the 31st December, 1980 along 
with the Accountg and the Audi­
tor's Report thereon.

(Ixviii) Report of the Pratapgarh 
Kshetriya Gramin Bank, Pratap­
garh (UP.y for the year ended 
the 31st Deoember, 1980 along 
with the Accounts and the Audi­
tor’s Report thereon.

(Ixix) Report of the Nanda Gra­
min Bank, Krishnagar (W.B.) 
iOT the year ended the 31st De­
cember, 1980 along with the Ac­
counts and fhe Auditor’s Report 
thereon.

(Ixx) Report of the Faizabad 
Kshetriya Gramin Bank. Faiza­
bad (U.P-) for the year ended the 
31st December, 1980 along with 
th« Accounts and the Auditor^s 
Report thereon.

(Ixxi) Report of the Fatehpur 
Kshetriya Gramin Bank, Fatehpur 
(U.P.) for the year ended the 3Ist 
December, 1980 along with the 
Accounts and the Auditor’s Re­
port thereon.

(Ixxii) Report of the Sagar Gra­
min Bank. Amtala (W.B.) for the 
year ended the 31s December, 
198o along with the Accounts and 
the Auditor’s Report thereon.

(Ixxlii) Report of the Bareilly Kshe­
triya Gramin Bank, Bareilly 
(U.P.) for the year ended the 31st 
December, 1980 along with the 
Accounts and the Atiditor’s 
Report thereon.

<lxxiv) Report of the Barc^aman 
Gramin Bank  ̂ Burdwan (W.B.) 
for the year ended the STst De­
cember, 1980 along with the Ac­
counts and the Auditor's Report 
thereon.

'Placed in Library. See No. LT— 
2872/81].

8. A copy each of the follow­
ing Notifications (Hindi and Eng­
lish versions) under sub-section

(3) of section 29 of the Regional 
Rural Banks Act, 1976:-

(i) The Bardhaman Gramin 
Bank fMeetings of Board) Rules, 
1981, publisb^ in Notification 
No. S.O. 1459 in Gazette of India 
dated the Igth May, 1981.
(ii) The Devipatan Kshetriya 
gramin Bank (Meetings of Board) 
Rules, 1981̂  published in Notifi­
cation NO. S. O. 1460 in t5azette 
of India dated the 16th May, 
1981.

(iii)' The Raigarh Kshetriya 
Gramin Bank (Meetings of Board) 
Rules, 1981, published in Notifi­
cation No. S. O. 1461 in Gazette 
of India dated the 16th May, 1981.

(iv) The Alwar-Bharatpur An- 
chalik Gramin Bank (Meetings of 
Board) Rules, 1981̂  published in 
Notification No. S. O. 1462 in 
Gazette of India dated the 16th 
May, 1981.

(v) The Aligarh Gramin Bank 
(Meetings of Board) Rules, 1981,

published in Notification No. , S.
O. 1463 in Gazette of India dateo 
the I6th May. 1981.
(vi) The Tulsi Gramin Bank 
(Meetings of Board) Rules, 1981, 
published in Notification No. S.
O. 1464 in Gazette of India dated 
the 16th May. 1981.
(vii) The Gapalganj Kshefriya .
Gramin Bank (Meetings of
Board) Rules, 1981 published in 
Notififcafibn No. S. O. 1460 in 
Gazefte of India dated the 16th 
May, 1981.

(viii) The Shivpuri Guna Kshe­
triya Gramin Bank (Meetings of 
Board) Rules, 1981̂  published in 
Notification No. S. 6. 1466 in Ga­
zette of India dated the 6th May, 
1981.

(ix) The Saran Kshetriya Gra­
min Bank (Meetings of Board) , 
Rules, 1981, published in Notifi­
cation No. S. O. 1467 in Gazette 
of India dated he 16th May, 

1981. -



(x) The Etah Gramin Bank 
(MeeUngs of Board) Rules, 1981, 
published in Notification No. S.
O. 1468 in Gazette of India dated 
the leth May, 1981.

(xi) The Gkimti Gramin Bank 
(Meetings of Board) Rules, 1981, 
published in Notification No. S.
O. 1469 in Gazette of India datea 
the 16th May, 1981.

(xii) The E>ainoh-Panna-sagar, 
Ksetriya Gramin Bank (Meetings

of Board) Rules 1981, published 
in Notification No. S. O. 1470 in 
Gazzette of India dated the 6th 
May 1981.

(xiii) The Cochar Gramin Bank 
(Meetings of Board) Rules, 1981, 
published in Notification No. 
S. O. 1471, in Gazette of India 
dated the 16th May 1981.

(x'.v) The Siwan Kshetriya Gra­
min Bank (Meetings of Board) 
Rules, 1981, published in Notifi­
cation NO. S. O. 1472 in Gazette 
of India dated the 16th May, 1981.

(xv) The Manipur Rural Bank
(Meetings of Board) Rules. 1981, 
published in Notification No. S. O. 
1855 in Gazette of India dated the 
4th July. 1981. ■

(xvi) The Shri Venkateshwara 
Grameena Bank (Meetings of

Board) Rules, 1981, published in 
Notification No. S. O. 1856 in Ga­
zette of India dated the 4th July, 
1981.

(xvii) The Rushikulya Gramya 
Bank (Meetings of Board) Rules,
1981, published in Notification 
No. S. O. 1857 in Gazette of India

dated the 4th July, 1981. [Placed 
in library. See No. LT—2873/81"

NonFlCATION UNDER EMPLOYEES PROVI­
DENT Funds and M iscellaneous pro­
visions A ct, 1952.

th e ' d e p u t y  MINISTER IN THE 
MINISTRY OF LABOUR (SHRI P. 
VENKATa REDDY): I beg to lay on
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the Table a copy each of the following 
Notification (Hiadi and English vkv~ 
sions) under suB-section (2) of section 
7 of the Employees’ Provident Funds 
and Miscellaneous Provisions Act, 
1952:—

( 1) The Employees Provident 
Funds (Third Amendment) 
Scheme, 1981̂  published in Noti­

fication No. G.S.R 496(E) in 
Gazette of India dated the 27th 
August, 1981.

(2) The Employees* Provident 
P\inds (Fourth Amendment) 
Schwne, 1981, published in Noti­
fication No. (3S.R. 507(E) in
Gazzetee of India dated the 5th 

September, 1981. [Placed in Li­
brary. See No. LT—2874/81]

12.22 hrs.

COMMITEE ON PRIVATE 'MEM­
BERS’ BILLS AND RESOLUTIONS

Minutes of Twenty-fifth to Twenty- 
ninth Brrmrcs

SHRI CHINTAMANI PANIGRAHI 
(Bhubaneswar): I beg to lay on the 
Table Minutes of the Twenty-fifth 
to Twenty-ninth sittings of the Com­
mittee on Private Members Bill and 
Resolutions held during the current 
session.

12.22 hrs.
COMMITTEE ON THE WELFARE OF 
SCHEDULED CASTES AND SCHE­

DULES TRIBES

Report of Study Tour

SHR R. R. BHOLE (Bombay South 
Central): I beg to lay on the Table 
a copy of the Report of the Study 
Tour of the CMntnittee on the Wel­
fare of Scheduled Castes and Sche­
duled Tribes to Tamil Nadu during 
August, 1981.


